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Dated: -�2026 

A
r

FrESTED 

< Sb:--
�th Commission.� 

·--�Dharamshala

i,:-,gis·t:,·2te 
Kan�:i,- "t D'101·,�:1�:.Jvil<1 iH.PJ 

FILED THROUGH 

COUNSEL FOR THE RESPONDENTS No. I & 2 

ANILJARYAL 

Chamber No.109, Block-03 

Delhi High Court. 

Email: aniljaryal07@gmail.com 
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BEFORE THE NATIONAL GREEN TRIBUNAL, P RINCIPAL BENCH 

AT NEW DELHI 

Original Application No. 461/2025 

IN THE MATTER OF: 

Ms. Seema Kumari- Pradhan ... Applicant 

Versus 

State of Himachal Pradesh & Ors. . .. Respondents 

Affidavit in support of reply to the O.A. No. 461/2025 on behalf of 

respondents no. 1  

I, Hemraj Bairwa son of Sh. Ramkaran Bairwa, Aged 39 years, presently posted 
as Deputy Commissioner, Kangra at Dharamshala do solemnly hereby declare 
on oath as under:-

1. That the accompanying reply to the O.A. has been prepared at my

instance and under my instructions.

2. That the contents of reply are true and correct to the best of my

knowledge and information derived from the official record. No part of

its false and nothing has been concealed there from.

ification:.;. 
1stt. Macistrcte 

Kangra at Dh�ra��sh.=.la iH.P.l 

That the deponent further declares that the contents of the above affidavit are 

true and correct to the best of my knowledge and belief. No part of it is false 

and nothing has been concealed there from. 

Verified at�� this 2. � day of 02..- , 2026 

D�trate
Kanqra at Dhararnsh;ila (H.P.) 

OnthC 
-- --· 
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